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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 118/2023
In the matter of:
Hans Raj ...Applicant
Versus

Govt. of NCT of Delhi. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
27.03.2023.

IT IS MOST RESPECTFULLY SHOWETH:

. That, this matter was taken up by this Hon'ble Tribunal on 27.03.2023 and
was pleased to direct DPCC, Municipal Corporation of Delhi and SHO (P
S- Sadar Bazar) to look into the matter against polluting animal husbandry
activity in Gali Gai Wali, Motia Khan, Paharganj, Delhi by Bhola, Ravi,

Manoj, Sunil and Raju and take remedial action.

. That, in compliance of the order passed by this Hon'ble Tribunal, a joint
inspection of the site was carried out on 16.06.2023 by the representative of
DPCC, MCD, and Delhi Police. During the inspection it was observed that:
1. The addresses of respective complainees viz.
I. Sh. Bhola
2. Sh. Manoj
3. Sh. Sunil
4. Sh. Ravi
5. Sh. Raju




As alleged in the complaint referred in Hon’ble Nation Green
Tribunal, could not be traced/located as no specific addresses are
mentioned.

ii. No cattle dairy activities were observed. However, signs of existence
of cattle dairies were observed like signs of cow dung on roads,
tying-up facility for cattle’s and smell of cow dung also observed by
team.

iil. As reported by the locals, few unknown persons used to tie the
cattle’s (especially cows) on road and milking for selling milk.

iv. One cow (owner unknown) was also impounded on the spot by the
officials and sent to Delhi Govt. authorized Gaushala through MCD
Vehicle.

Copy of the joint inspection report dated 16.06.2023 alongwith Geo-tagged
& time-stamped photographs are enclosed herewith as ANNEXURE-

1(Colly).

. That, DPCC subsequent to inspection, has issued a letter to The

Commissioner (MCD) and SHO, Sadar Bazar interalia directing the
concerned officials to keep a vigil in the area and to ensure that no illegal
cattle dairy shall operate in the area. Copy of the letter dated 27.06.2023
addressed to Commissioner (MCD) and SHO, Sadar Bazar is enclosed

herewith as ANNEXURE -2.

. It is therefore requested to this Hon’ble Tribunal that the present status

report may kindly be taken on record.

(Satehder Kumar)
Sr. Environmental Engineer

Delhi
Dated  July, 2023




Delhi Pollution Control Committee

Subject: Joint inspection report.

Reference: Order passed by Hon’ble NGT in O.A No. 118/2023 titled as “Hans
Raj Vs Govt. of NCT of Delhi” dated 27.03.2023.

Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi
was conducted by officials of DPCC, MCD and Delhi Police (Police Station
Sadar Bazar) on 16.06.2023.

Following observations were made during joint inspection:

1. The addresses of respective complainees viz. 1. Sh. Bhola, 2. Sh. Manoj,
3. Sh. Sunil, 4. Sh. Ravi and 5. Sh. Raju as alleged in the complaint
referred in Hon’ble NGT order dated 27.03.2023, could not be
traced/located as no specific addresses are mentioned.

2. No cattle dairy activities were observed. However, signs of existence of
cattle dairies were observed like signs of cow dung on roads, tying-up
facility for cattles and smell of cow dung also observed by team.

3. As reported by the locals, few unknown persons used to tie the cattles
(especially cows) on road and milking for selling milk.

4. One cow (owner unknown) was also impounded on the spot by the
officials and sent Delhi Govt. authorized Gaushala through MCD
Vehicle.

Geo-tagged & time-stamped photographs taken during inspection are enclosed
herewith.

wotll Aw/
e

Kapil Kumar Rakesh Kumar
JEE, CMC-VII, Miltching Tax Inspector, ASI,
DPCt; MCD (Veterinary) PS (Sadar Bazar)
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Hon’ble NGT matter in O.A No. 118/2023 titled as “Hans Raj Vs Govt. of NCT of Delhi”
Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.
- Date of Inspection: 16.06.2023

ot R Snd e
Latitude: 28.656776
‘Longitude: 77.214329
‘Elevation: 250.13+1 m
Accuracy: 9.2 m
Time: 06-16-2023 08:45




Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.

Date of Inspection: 16.06.2023




Hon’ble NGT matter in O.A No. 118/2023 titléd as “Hans Raj Vs Govt. of NCT of Delhi”

Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.
Date of Inspection: 16.06.2023
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Hon’ble NGT matter in O.A No. 118/2023 titled as “Hans Raj Vs Govt. of NCT of Delhi”
Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.
Date of Inspection: 16.06.2023

iLatitude: 28.651241
Longitude: 77.216837
Elevation: 245.74+1 m
Accuracy: 11.4m

Time: 06-16-2023 09:14
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Hon’ble NGT matter in O.A No. 118/2023 titled as “Hans Raj Vs Govt. of NCT of Delhi”
Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.
Date of Inspection: 16.06.2023

{

Latitude: 28.656499
Longitude: 77.215015°
Elevation: 248.2
Accuracy; 14.6 m
‘Time: 06-16-202 08:41




Hon’ble NGT matter in O.A No. 118/2023 titled as “Hans Raj Vs Govt. of NCT of Delhi”
Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.
Date of Inspection: 16.06.2023

Latitude: 28.656471
Longitude: 77.214676
Elevation: 248.43+11 m
Accuracy: 11,8 m

Time: 06-16-2023 08:42
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Hon’ble NGT matter in O.A No. 118/2023 titled as “Hans Raj Vs Govt. of NCT of Delhi”

Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.
Date of Inspection: 16.06.2023

' Accuracy: 9.
{Time: 06-16-2023 08:43
B o s smneins it

e e i




Hon’ble NGT matter in O.A No. 118/2023 titled as “Hans Raj Vs Govt. of NCT of Delhi”
Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.
Date of Inspection: 16.06.2023

Latitude: 28.65584
‘Longitude: 77.215603
|Elevation: 247.33+1 m
‘Accuracy: 12.6 m
‘Time: 06-16-20




Hon'ble NGT matter in O.A No. 1182023 titled as “Flans Raj Vs Govt, o NOT ot Dy

Joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi.

Date of Inspection: 16.06.2023
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Environment

F. No. DPCC/CMC-VIINGT/OA- :
JOA-118/2023/2023 / J667-T>  Dated: 27 Lg o

To,

1. The Commissioner (MCD),
4" Floor, Dr. S.P. Mukherjee Civic Center,
JLN Marg, New Delhi — 110002

2. Station House Officer,
Police Station Sadar Bazar,
Idgaha Road, Sadar Bazar, Delhi- 110006

Sub.: Hon’ble NGT order dated 27.03.2023 in the matter of O.A No. 118/2023 titled as
“Hans Raj Vs Govt. of NCT of Delhi”

Sir,

This has reference to the Hon’ble NGT order dated 27.03.2023 in the matter of O.A. No.
118/2023 titled as “Hans Raj Vs Govt. of NCT of Delhi”, wherein allegations were made against
polluting animal husbandry activity in Gali Gai Wali, Motia Khan, Paharganj, Delhi by Bhola,
Manoj, Sunil, Ravi and Raju (copy enclosed). In compliance of Hon’ble NGT order dated
27.03.2023, joint inspection of alleged site Gali Gai Wali, Motia Khan, Paharganj, Delhi was
conducted by officials of DPCC, MCD and Delhi Police (Police Station Sadar Bazar) on
16.06.2023.

Following observations were made during joint inspection:

1. The addresses of respective complainees viz. 1. Sh. Bhola, 2. Sh. Manoj, 3. Sh. Sunil, 4. Sh.
Ravi and 5. Sh. Raju as alleged in the complaint referred in Hon’ble NGT order dated
27.03.2023, could not be traced/located as no specific addresses are mentioned.
No cattle dairy activities were observed. However, signs of existence of cattle dairies were
observed like signs of cow dung on roads, tying-up facility for cattles and smell of cow
dung also observed by team.
3. As reported by the locals, few unknown persons used to tie the cattles (especially cows) on
road and milking for selling milk.
4. One cow (owner unknown) was also impounded on the spot by the officials and sent to
Delhi Govt. authorized Gaushala through MCD Vehicle.
(Copy of joint inspection report dated 16.06.2023 is enclosed)

o

In view of above, you are requested to direct the concerned to keep a vigil in the area and to
ensure that no any illegal cattle dairy shall operate in the area.

This is being issued as per the approval of the Competent Authority of Delhi Pollution
Control Committee.

Yours sincerely,
Encl.: As above.

7

Env. Engineex, CMC-VII

Copy to:-

1. The Director (Veterinary), MCD, 17th Floor, Dr. S.P. Mukherjee Civic Center, JLN
Marg, New Delhi — 110002

2. Master File, CMC-VII
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